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Lok Sabha

SHRI ATAL BIHARI VAIJPAYEE:
Sir, I would like to press my motion.

MR. DEPUTY CHAIRMAN: I ghall
now put the motion moved by Shri Atal
Bikari Vajpayee to vote, Ths questicn is:

“That this House resolves that, in
pursuance of Section 296 (° the Income
Tax Act, 1961, the Governmen; Wotifi-
cation S.0, No, 2242, published in the
Gazette of India, dated the 14th June,
1986, and laid on the Tabie of the
House on the 18th July, 1986 be an-
nulled; and

That this Houge recommends to Lok
Sona That Lok Sovha 8o concor 1m
thig resolution,”

The motion was negatived,

MESSAGE FROM THE LOK SATHA

The Supvression of Immeoral Traffic it
Women und Girls (Amendmenty Bill, 1986

SECRETARY-GENERAL: Sir, T beg t0
report to the House the foliowing mes~
sage received from the Lok Sabha gigued
by the Secretary-General of Lok
Sabha:

the

“In accordance with the provisions of
rule 120 of the Rules of Procedurs and
Conduct of Business in Lok Sabha, 1
am directed to inform you that LoK
Sabha, at its sitting held on the 22nd
Angust, 1986, agreed withcut any am”
endment to the Suppression of Immoral
Trafic in Women and Giris (Amend-
ment) RBill, 1986, which was passed bY
Rajya Sabha at its sitting held op the
21st August, 1986.>
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MR. CHAIRMAN: Hasourable Men
bers, the Monsoon Session of this Hous
will be coming to an end in o few minut
from pow. Before I adjourn the Hou
sine die, 1 would like to thank a'l Mep
bers, op behalf of members on the Pan
of Vice-Chairmen and on my person
behalf for the kind co-opecation extend:
by all sections of the House for smoos
and orderly conduct of the preceedings.

Honourable Members, ia this  Sessit
about 50 new Members, some re-eletce,
took their seat in the House and hav
shown keepn interest in the proceedings ¢~
the House and made their presence f¢
with their performance  This has been
long Session in which we havg discusse
many matters of national and internation
importance, In all, we hai 24 sitting
ang the House sat for more  th:
150 hours, On g fewy  occasion
lunch ‘'aour wag given g go-b
to get time to discuss importar
matters, The House passed 2i Bills, di
cusscd 9 Calling Attention motiong <
urgent public importance. Cne :hing thr
deserves special mentioy is the concern ¢
the Members in matters of general publi
interest, Membarg made as manv ag 13
Special Mentions during the Session, TF
deliberations in the House have been he
in comparatively cool and calm atmo
phere and have been of high order,

T once again  thank all Honourab
Members, Leaders of varieng parties ar
grouns as well as the Leader of the Hou:
for the co-operation extend:d by them :
conducting the proceedings of the How
I extend tc you hearty greetings for tt .
Dussechra and Diwali festivals and gree
ings for all the festivals falling betwee' «
thig Session and the next one. T wish a-
of you good health and all the best i.
the inter-session period.

The House stands adjourned sine di .

The House then adjourned sir -
dip at forty-four minutes pa <
eight of the clock.



